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Seniority of Manipur Government Fmployees

4900, SHRI M. MEGHACHANDRA :
Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether the Government of Manipur
maintain a combined seniority list of all
the employees under both the erstwhile
Territorial Council, Manipur and the then
Administration on the basis of confirmation
in their own integrated grade ;

(b) if so, the basis of determination of
scniority of the Lower Division Clerks and
the Upper Division Clerks in the Manipur
Secretariat or elsewhere after the abolition
of the erstwhile Territorial Council when
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all the employees were under the same
Manipur Administration ; and

(c) if the reply to part (a) above be in
the negative, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
MINISTER OF STATE, DEPARTMENTS
OF ELECTRONICS AND SCIENTIFIC
AND INDUSTRIAL RESEARCH (SHRI
K. C. PANT) : (a) to (c). The Government
of Manipur have intimated that they main-
tain a combined sen’ority list of employees
of the erstwhile Territorial Council, Manipur
and the then Manipur Administration. The
list was drawn up according to the provi-
sions of Ru'e 5 of the Integration of Terri-
torial Council Employees® Rules, 1963, in
consultation with the U.P.S.C. where neces-
sary. The seniority of L.D.C's and U.D.C’s
referred to in part (b) of the Question was
also determined by the Government of
Manipur similarly.

Promotion of Employees of Development
Offices and of Revenue Department,
Manipur

4901. SHRI M. MEGHACHANDRA :
Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether the joint seniority list of the
emplovees in the Development Offices and
the Revenue Department Government of
Manipur is maintained District-wise or is
common for all the Districts ;

(b) whether in the matter of appoint-
ment by promotion to higher posts in the
Revenue Department, the promotion is
given on the basis of this joint seniority list;
and

(c) if not, the basis on which the senio-
rity of the employees of the two Depart-
ments is determined ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
MINISTER OF STATE, DEPARTMENTS
OF ELECTRONICS AND SCIENTIFIC
AND INDUSTRIAL RESEARCH (SHRI





